Annexure-5

Name of the corporate debtor: M/s. Gupta Dyeing and Printing Mills Pvt. Ltd.; Date of commencement of liquidation: 19.12.2019; List of stakeholders as on: 29.12.2020

List of operational creditors (Government Dues)
(Amount in %)
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1  |Employee’s - - 24.01.2020 [1,20,80,940.01,20,80,940.0|Unsecured - [Admitted
State Insurance 0 0
Corporation
2  |Deputy - - 23.01.2020 [20,26,96,779.[20,26,96,779.JUnsecured - - - - - - - [Admitted
Commissioner 00 00
of Custom
3 Sales Tax - - 20.02.2020 |3,13,70,139.03,13,70,139.0[Unsecured - - - - - - - Admitted
Department 0 0




